RE-PUBLICATION OF FORM G

INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 364 (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

RELEVANT PARTICULARS

.| Name of the corporate debtor along with PAN/

CIN/ LLP no

‘Precision Realty Developers Private Limited (Formerly known as
Kaa Vee Retail Infra Private Limited)
U70200MH2007PTC166932

.| Address of the registered office :

Current Registered Office: Shop No. 45, Ground Floor, F wing,
Krisha Arcade, building No. 11, Yashwant Shrusti, Khaira Boisar
Palghar Thane MH 401501 IN (Non-operational)

Previous Registered Office: Knowledge House, Shyam Nagar, Off.
Jogeshwari — Vikhroli link Road Jogeshwari — East Mumbai -400060

.| URL of website

4. Details of place where the majority of fixed

lassets are located.

Immovable assets : Burdwan, West Bengal
Movable assets : Not yet identified

5. |Installed capacity of main products/ services.

Not yet identified

Quantity and value of main products/ services
sold in last financial year

Sales of services amounting approx. Rs. 261.2 lakhs as per audited
financial statement for financial year ending 31.03.2023 [Currently
only Rent income of warehouse].

25(2)(h) of the Code is available at

7. | Number of employees/ workmen Not Known

8.| Further details including last available financial | Details can be sought in electronic form by email at:
statements (with schedules) of two years, lists of | ip.prdpl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:

9.| Eligibility for resolution applicants under section | Details can be sought in electronic form by email at:

ip.prdpl{@gmail.com

10.

Last date for receipt of expression of interest

01% February, 2024

11.

Date of issue of the provisional list of prospective
resolution applicants

10" February, 2024

12,

Last date for submission of objections to
provisional list applicants

16™ February, 2024

13.

Date of issue of final list of prospective
resolution applicants

21% February, 2024

14.

Date of issue of information memorandum,
evaluation matrix and request for resolution plans
to prospective resolution applicants

23" February, 2024

1

Ln

| Last date for submission of resolution plans

25" March, 2024

J| Process email ID to submit EQI

ip.prdpl@gmail.com

Date: 17" January, 2024
Place: Surat -

For PRECISION REALTY DEVELOPERS PRIVATE LIMITED
i CIRY

S L
‘ IRP /RP

CA. Pradeep Kumar Kabra
RP for M/s. Precision Realty Developers Private Limited

IBBI Registration No.: IBBI/IPA-001/IP-P01104 /2017-18/11790

Email: ip.prdpl@gmail.com
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FINANCIAL EXPRESS

IS 1S only an aty ment.

Vauvareciors QUALITEK LABS LIMITED

Corporate Identity Number is U74999DL2018PLC334105

Our Company was originally incorporated as a Private Limited Company in the name of “Qualitek Labs Private limited” under the provisions of the Companies Act, 2013 vide Certificate of
Incorporation dated May 17, 2018, issued by Registrar of Companies, Delhi bearing Corporate Identification Number U74999DL2018PLC334105. The registered office of our company is situated
at 73, National Park Lajpat Nagar- IV New Delhi, South Delhi 110024 India. For details of Incorporation, Change of Name and Registered Office of our company, please refer to chapter titled “Our
History and Certain Other Corporate Matters” beginning on page 158 of the Prospectus.
Registered Office: 73, National Park Lajpat Nagar- IV New Delhi, South Delhi, 110024 India
Corporate Office: C-40, near Nexa showroom, Block C, Sector 57, Noida, Uttar Pradesh 201301
Tel No.: 0120 4336939; Email: company. secretary@quahteklab com; Website: www. quallteklab com; Contact Person: Ashima Bhatnagar, Company Secretary and Compliance Officer.

Please scan this
QR Code to view
the Prospectus

AVdK

“The Issue is being made in accordance with Chapter IX of the SEBI ICDR Regulations (IPO of Small and Medium Enterprises)
and the Equity Shares are proposed to be listed on the SME Platform of BSE Limited ('BSE SME'),

U

NTTIAL PUB UJE OF 19,064,400 EQUITY SHARES UF FACE VALUE OF RS. 10/- EACH ( EUUITY SHAR OF QU7 K LAB VIITED ("OUR CUMPANY" OR "TH UER
COMPANY”) FOR CASH AT A PRICE RS. 100/- PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF RS. 90/- PER EQUITY SHARE) (“ISSUE PRICE”) AGGREGATING TO RS. 1,964.40
LAKHS (“THE ISSUE”), OUT OF WHICH 99,600 EQUITY SHARES OF RS. 100/- PER EQUITY SHARE, WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER (“MARKET MAKER
RESERVATION PORTION”). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION I.E. ISSUE OF 18,64,800 EQUITY SHARES AT AN ISSUE PRICE OF RS. 100/- PER EQUITY
SHARE AGGREGATING TO RS. 1864.80 LAKHS (IS HEREINAFTER REFERRED TO AS THE “NET ISSUE”). THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 26.65% AND 25.30%
RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY. FOR FURTHER DETAILS, PLEASE REFER TO SECTION TITLED “TERMS OF THE ISSUE”
BEGINNING ON PAGE NO. 310 OF THE PROSPECTUS.
THE FACE VALUE OF THE EQUITY SHARES IS Rs. 10/- AND THE ISSUE PRICE OF ¥ 100/- 1S 10 TIMES OF THE FACE VALUE. THIS OFFER IS BEING MADE IN TERMS OF CHAPTER IX OF THE
SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018 (THE “SEBI (ICDR) REGULATIONS”), AS AMENDED. IN
TERMS OF RULE 19(2)(b) OF THE SECURITIES CONTRACTS (REGULATION) RULES, 1957, AS AMENDED, THIS IS AN OFFER FOR AT LEAST 25% OF THE POST-OFFER PAID-UP EQUITY
SHARE CAPITAL OF OUR COMPANY. THIS OFFER IS A FIXED PRICE OFFER AND ALLOCATION IN THE NET OFFER TO THE PUBLIC WILL BE MADE IN TERMS OF REGULATION 253 OF THE
SEBI (ICDR) REGULATIONS, AS AMENDED. FOR FURTHER DETAILS, SEE "ISSUE PROCEDURE" ON PAGE No. 322 OF THE PROSPECTUS.

J PH UE Al RS.1UU/- PER EQUITY SHAH
DU EQUITY SHAR HEREA
RISK TO INVESTORS:
1. Our Equity Shares have never been publicly traded, and may experience price and volume fluctuations following the completion of the Issue. Further, our Equity Shares may not result in

an active or liquid market and the price of our Equity Shares may be volatile and you may be unable to resell your Equity Shares at or above the Issue Price or at all.
2. The average cost of acquisition of Equity Shares by our Promoters is as follows:

SF.No. Name of the Promoters Average cost of Acquisition per Equity Share(in RS.)™

I. G S€IVICES Frivdle LITHEed LY

*Includes 06 Equity Shares as held by the Nominee Shareholders, for which our Promoter TIC Services Private Limited is the beneficial owner.
3. Weighted average cost of acquisition:
Types of fransactions

Weighted average cost of acquisition (RS. per Equily Shares) [Issue Price ( 1007~ per Equily Share)|

weldhted davelfdge COst O aCQUISIUHOMN OF Prifmary / ew issue Or slidres. 10U 60
Weighted average cost of acquisition for Secondary Sale / acquisition of Shares.| NA™* B NA™™

~ There was no secondary sale/acquisition (exceeding 9% of pre Issue capital) of shares inlast 18 months of the date of Prospectus.
Investors are required to refer section Investors are required to refer section titled “Risk Factors” on page 31 of the Prospectus.

ISSUE

l CLUSES UN: Monday; January 22, 2024

SIMpIE, Safe, Startway of Appiication - Make use of 1t

ASB A* *Application Supported by Blocked Amount (ASBA) is a better way of applying to issues by simply blocking the fund in the bank account, investors can avail the same.
For further details check section on ASBA below. Mandatory in Public Issues from January 01,2016 No cheque will be accepted.

[ ] .\': f 3 UPI'now available in ASBA for individual UPI Applicants, whose application size are up to 5.00 lakh, applying through Registered Brokers, DPs & RTAs. Applicant to ensure
PAN is updated in Bank Account being blocked by ASBA Bank. List of Bank supporting UPI s also available in SEBI at www.sebi.gov.in.

**UPI-Now available in ASBA Tor all individual investors applying in public issues where the application amount IS up 10 Rs.o,UU0,000, applying through Registered brokers, syndicate, DFS
RTAs. Retail Individual Investors and Non-Institutional Investors also have the option to submit the application directly to the ASBA Bank (SCSBs) or to use the facility of linked online trading, demat
and bank account. Investors must ensure that their PAN is linked with Aadhaar and are in compliance with CBDT notification dated February 13, 2020 and press release dated June 25, 2021, read
with press release dated September 17, 2021. ASBA has to be availed by all the investors except anchorinvestors. UPI maybe availed by (i) Retail Individual Investors applying in the Retail Portlon
and (i) Individual Non-Institutional Investors applying with an application size of up to Rs.500,000 in the Non-Institutional Portion. For details on the ASBA and UPI process, please refer to the
details given in ASBA form and abridged prospectus and also please refer to the section “Issue Procedure” beginning on page 322 of the Prospectus. The process is also available on the website
of of BSE India Limited and in the General Information Document. ASBA Application forms can be downloaded from the website of the Stock Exchange and can be obtained from the list of banks
thatis available on the website of Securities and Exchange Board of India (“SEBI”) at www.sebi.gov.in. **List of banks supporting UPI s also available on the website of SEBI at www.sebi.gov.in .
For the list of UPI Apps and Banks live on IPO, please refer to www.sebi.gov.in .Investors applying using the UPI Mechanism may apply through the SCSBs and mobile
applications whose names appear on the website of SEBI (https://www.sebi.gov.in/sebiweb/other/OtherAction.do?doRecognisedFpi=yes&intmld=40 and
https://www.sebi.gov.in/sebiweb/other/OtherAction.do?doRecog nisedFpi=yes&intmld=34) respectively, as updated from time to time.

ICICI Bank Limited has been appointed as Sponsor Bank for the Issue. For Issue related grievance investors may contact: Oneview Corporate Advisors Pvt. Ltd., Alka Mishra, Tel: +91- 22-
43472247, E-mail: mbd@oneviewadvisors.com . For UPI related queries, investors can contact NPCI at the toll-free number: 18001201740 and Mail Id: Ipc.upi@npci.org.in ; ICICI Bank Limited
at Tel: +91-22-68052182/ +91 2266818902 and Email:ipocmg@icicibank.com, k.nayak@icicibank.com, and the Registrar to the Issue at Tel: 011-40450193-197 and Email-
ipo@skylinerta.com . All Investors shall participate in this Issue only through the ASBA process. For details in this regard, specific attention is invited to “Issue Procedure” on page 322 of the
Prospectus. Applicants should ensure that DP ID, PAN, UPI D (if applicable, in case of investor applying through UPI mechanism) and the Client ID are correctly filled in the Application Form. The
DP ID, PAN and Client ID provided in the Application Form should match with the DP ID and Client ID available in the Depository database, otherwise, the Application Form is liable to be rejected.
Applicant should ensure that the beneficiary account provided in the Application Form is active. Applicants should note that on the basis of the PAN, DP ID and Client ID as provided in the
Application Form, the Applicant may be deemed to have authorized the Depositories to provide to the Registrar to the Issue, any requested Demographic Details of the Applicant as available on the
records of the depositories. These Demographic Details may be used, among other things, for any correspondences related to the Issue. Applicants are advised to update any changes to their
Demographic Details as available in the records of the Depository Participant to ensure accuracy of records. Any delay resulting from failure to update the Demographic Details would be at the
Applicants sole risk.

PROPOSED LISTING: The Equity Shares of our Company offered through the Prospectus are proposed to be listed on the SME Platform of BSE Limited (‘BSE SME'), in terms of the Chapter IX of
the SEBI ICDR Regulations, 2018, as amended from time to time. Our Company has received In-Principal approval letter dated December 29, 2023 from BSE for using its name in the Issue
document for listing of our shares on the SME Platform of BSE Limited. For the purpose of this Issue, BSE Limited shall be the Designated Stock Exchange.

DISCLAIMER CLAUSE OF SEBI: Since the Issue is being made in terms of Chapter IX of the SEBI (ICDR) Regulations, 2018, the Draft Prospectus was not filed with and the SEBI shall notissue any
observation on Offer Document. Hence, there is no such specific disclaimer clause of SEBI. However, investors may refer to the entire “Disclaimer Clause of SEBI” beginning on page 301 of the
Prospectus.

DISCLAIMER CLAUSE OF BSE: It is to be distinctly understood that the permission given by BSE should not in any way be deemed or construed that the contents of the Prospectus or the price at
which the equity shares are offered has been cleared, solicited or approved by BSE, nor does it certify the correctness, accuracy or completeness of any of the contents of the Prospectus. The
investors are advised to refer to the Prospectus for the full text of the “Disclaimer Clause of the BSE” on page 304 of the Prospectus.

GENERAL RISKS: Investments in equity and equity-related securities involve a degree of risk and investors should not invest any funds in this Issue unless they can afford to take the risk of losing
their investment. Investors are advised to read the risk factors carefully before taking an investment decision in this Issue. For taking an investment decision, investors must rely on their own
examination of the Issuer and the Issue including the risks involved. The Equity Shares inthe Issue have neither been recommended nor approved by SEBI nor does SEBI guarantee the accuracy or
adequacy of the Prospectus. Specific attention of the investors is invited to the section titled “Risk Factors” beginning on page 31 of the Prospectus.

BASIS OF ISSUE PRICE: The Issue Price is determined by the Company in consultation with the Lead Manager. The financial data presented in chapter “Basis for Issue Price” on page 117 of the
Prospectus is based on Company's Restated Standalone Financial Statements. Investors should also refer to the chapter titled “Risk Factors” and “Financial Statements as Restated” on page 31
and 199 respectively of the Prospectus. The Audit Committees at a meeting recommended the Price noting that the Price is justified based on quantitative factors and key financial and operational
performance indicators (“KPIs”) disclosed in'Basis for Issue Price' section vis-a-vis the WACA of primary issuances /secondary transactions disclosed in the “Basis for Issue Price” section.
CREDIT RATING: As this is an Offer of Equity Shares there is no credit rating for this offer.

DEBENTURE TRUSTEES: This is an Offer of equity shares; hence appointment of debenture trustee is not required.

IPO GRADING: Since the Offer is being made interms of Chapter IX of the SEBI (ICDR) Regulations, there is no requirement of appointing an IPO Grading agency.

ADDITIONAL INFORMATION AS REQUIRED UNDER SECTION 30 OF THE COMPANIES ACT, 2013: Main Objects as per MoA of our Company: For information on the main objects of our
Company, see “History and Certain Corporate Matters” on page 158 of the Prospectus and Clause IlI(A) of the Memorandum of Association of our Company. The MoA is a material document for
inspectioninrelation to the Issue.

Liability of Members: The Liability of members of Company is Limited.

Amount of Share Capital of Our Company and Capital Structure: The authorised, issued, subscribed and paid-up Equity Share capital of the Company as on the date of the Prospectus is as
follows: Authorised Share Capital of Rs. 10,00,00,000 divided into 1,00,00,000 Equity Shares of Rs.10/- each. For details of the share capital and capital structure of the Company see “Capital
Structure” on page 86 of the Prospectus.

Name of the Signatories to the MOA of the Company and the number of Equity Shares held by them:

Original signatories Current promoters

Name of Promoters Face Value (Rs.) No. of Shares Name of Promoters Face Value (Rs.) No. of Shares
TIC Services Private Limited 10 _ 9999 TIC Services Private Limited 10 94,07,494
Alok Kumar Agarwal* 10 01 Alok Kumar Agarwal* 10 01
Antaryami Nayak*® I 10 ' 01
Kamal Grover® 10 01

*Equity Shares held in the capacity of nominee shareholder of our Promoter, for which our Promoter TIC Services Private Limited is the beneficial owner.

LEAD MANAGER TO THE ISSUE REGISTRAR TO THE ISSUE COMPANY SECRETARY AND COMPLIANCE OFFICER
. { = L‘| 1% .
S k \f" Quolitek Lobs

i iml

Skyline Financial Services Pvt. Ltd.

Address: D-153 A, First Floor, Okhla Industrial Area,
Phase-I, New Delhi-110020

Tel: 011-40450193-197

Fax: 011 -26812683

Website: www.skylinerta.com

Email: ipo@skylinerta.com

Investor Grievance ID-grievances@skylinerta.com

r.! ine
Ashima Bhatnagar

Corporate Office: C-40, near Nexa showroom, Block C,
Sector 57, Noida-201301, Uttar Pradesh

Tel: 0120 4336939

Email: company.secretary@qualiteklab.com

Investors may contact our Company Secretary and Compliance
Officer and/ or the Registrar to the Issue and/ or the Lead Manager,
in case of any pre Issue or post Issue related problems, such as

Contact Person: Mr. Anuj Rana non-receipt of letters of allotment, credit of allotted Equity Shares
SEBI Registration Number: INR000003241 in the respective beneficiary account etc.

AVAILABILITY OF PROSPECTUS: Investors should note that Investment in Equity Shares involves a degree of risk and investors are advised to refer to the Prospectus and the Risk Factors
contained therein, before applying in the Issue. Full copy of the Prospectus shall be available at the website of Stock Exchange at www.bseindia.com, the website of Lead Manager at
www.oneviewadvisors.com and the website of the Issuer Company at www.qualiteklab.com and the website of SEBI at www.sebi.gov.in.

AVAILABILITY OF APPLICATION FORMS: Application Form can be obtained from the Corporate Office of Company, Qualitek Labs Limited, Tel. No: 0120 4336939; Office of Lead Manager:
Oneview Corporate Advisors Private Limited, Email: mbd@oneviewadvisors.com, Tel No : +91- 22- 43472247; Self Certified Syndicate Banks; Registered Brokers; Designated RTA Locations
and Designated CDP Locations for participating in the Issue. Application Forms will also be available on the websites of the Stock Exchange and at all the Designated Branches of SCSBs, the list of
which s available on the websites of the Stock Exchange and SEBI.

BANKER TO ISSUE & SPONSOR BANK: ICICI Bank Limited

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Prospectus dated January 12,2024.

Investors should read the Prospectus carefully, including the Risk Factors on page 31 of the Prospectus before making any investment decision.

Oneview Corporate Advisors Private Limited
Address: Bajaj Bhawan, Room No. 111, 11th Floor,
Nariman Point, Mumbai -400021

Tel: +91- 22- 43472247

Email: mbd@oneviewadvisors.com

Website: www.oneviewadvisors.com

Contact Person: Ms. Alka Mishra

SEBI Registration No: INM000011930

For QUALITEK LABS LIMITED

On behalf of the Board of Directors

Sd/-

Anataryami Nayak

Date: January 16, 2024 Managing Director
Place: Delhi DIN:07232463

Qualitek Labs Limited is proposing, subject to market conditions and other considerations, public issue of its Equity Shares and has filed the Prospectus with the Registrar of Companies, Delhi.
Prospectus is available on the website of the Lead Manager at www.oneviewadvisors.com the website of the BSE Limited i.e. www.bseindia.com and website of the Issuer Company at
www.qualiteklab.com.

Investor should read the Prospectus carefully, including the Risk Factors on page 31 of the Prospectus before making any investment decision.

The Equity Shares have not been and will not be registered under the U.S. Securities Act 1933, as amended (the “Securities Act”) or any state securities laws in the United States and may not be issued or
sold within the United States or to, or for the account or benefit of, “U.S. persons” (as defined in Regulation S of the Securities Act), except pursuant to an exemption from, or in a transaction not subject
to, the registration requirements of the Securities Act. Accordingly, the Equity Shares will be issued and sold (i) in the United States only to “qualified institutional buyers”, as defined in Rule 144A of the
Securities Act, and (i) outside the United States in offshore transactions in reliance on Regulation S under the Securities Act and in compliance with the applicable laws of the jurisdiction where those
offers and sales occur. The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not be issued or sold, and Application may
not be made by persons in any such jurisdiction, exceptin compliance with the applicable laws of such jurisdiction.

PUBLIC ANNOUNCEMENT

Resolutron Process for Corporate Persons) Regulatlons 2016)
FOR THE ATTENTION OF THE CREDITORS OF
RAMAKRISHNA HOMEO PHARMACEUTICALS PRIVATE LIMITED
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31-10-1991

Authority underwhichcorporate debtor
is incorporated!/ registered

Registrar of Companies, Hyderabad

4—~Corporate tdentity No7 Limited-tiabitity
Identification No. of corporate debtor

U24239TG1991PTC013374

5 Addressof the egistered office-and-prird
cipal office (if any) of corporate debtor

434, BANK—STREET, HYDERABAD|
Telangana, India, 500001.

6 fnsotvency commencement datein
respect of corporate debtor

71 Estimated-date-of closure-of insotvency,
resolution process

Date of Order 10-01-2024
(Order made available on 16-01-2024)

14-07-2024

Name-and registration-number-of th
insolvency professional acting as
interim resolution professional

oo

Matiai-Mad it Redd
Regn. No. IBBI/ IPA-001/IP-P00843/2017
2018/11427
AFA  No.AA1/11427/02/291024/106193
Valid up to 29-10-2024

Address—and—e-mail—of “the—interin
resolution professional, as registered
with the Board

({o]

M~M~RLionCorp, 4th Floor, HSR Eden
Road No.2, Banjara Hills, Hyderabad
500034, Telangana

Email: mmreddyandco@gmail.com

Ph: 040-23418836, Mobile: 09848271555

10 Address and e-mail to be used for cord
respondence with the interim resolution
professional

M-MR-LionCorp, 4thFfoor, HSREden
Road No.2, Banjara Hills, Hyderabad
500034, Telangana.

Email: cirprkhomeo@gmail.com

“111 Last date for submission of claims

oU-U1-2UZ4

—t3Names of tnsotvency Professionary)

t2[Ctasses of creditors, if —any, unde
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

Name the ctass(es)
Not Applicable

identified to act as Authorised
Representative of creditors in a class|
(Three names for each class)

NotAppticabte

t4(a) Refevant Forms and
(b) Details of authorized
representatives are available at:

(a) www.ibbi-gov.in/ downtoadingform:htmt
(b) https://ibbi.gov.in/en/ips-register;
registered-ips

Notice IS hereby given that the Nationa

commencement of a corporate insolvency resolution process of the Ramakrishna
Homeo Pharmaceuticals Pvt. Ltd. on 10-01-2024 and the copy of the Order made

available on 16-01-2024.

The creditors of Ramakrishna Homeo Pharmaceuticals Pvt. Limited are hereby
called upon to submit their claims with proof on or before 30-01-2024 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class,as listed against the entry No.12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the class [specify class

- NAJ in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 17-01-2024
Place: Hyderabad

Regn. No. IBBI/ IPA-001/IP-P00843/2017-2018/11427
AFA No.AA1/11427/02/291024/106193Valid up to 29-10-2024

Company Law Iribunal has ordered th

Maligi Madhusudhana Reddy
Interim Resolution Professional

INVITATION FOR EXPRESSION OF INTEREST (2* TIME) FOR FENOPLAST
LIMITED OPERATING IN PVC FILM AND PVC LEATHER CLOTH AT HYDERABAD
{Under Regulation 36A( 1ol the Insolvency and Bankrupicy Board of India
{Insolvency Resolution Process lor Corporale Persons|Regulations, 2018)
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Sd - Kalpana G Resolution Prolessional
IBELIPA-001/1P-PODT 56 201 7-2018 11288
H. No.18-11-19/4, G-1. Sri Lakshmi Nilayam,
Saleam Nagar Colony, Malakpet. Hyderabad- 500036,

Date : 17-01-2024

Place : Hyderabad

. [Cruantity and value of main products

1 | 02-02-2024

hition plans :?T-'l'.l:]-m'i

PV Leather cloth- 42 336 LLn Mirs
PVC Fim-2454 87 MT

HE 11,080 72 Lakhs as pac syl
financial stalements 31-03- 2020

L atest audited hnancial statements
I|'||'|"I:'_ 3 P i
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for details
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Enc] & radl i
iptenoplastiigmail.com lor dotpls

10-02-2024

| 14-02-2024

| 22-02-2024
26-02-2024

| iptenoplastizgmail. com
he approval of Hon'hile

For Fenoplas! Limited

RE-PUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST
(Under Requlation 384 (1} of the Insolancy and Bankruphoy

tinsohvency Resolufion Process for Corporale Persons) Regulztions, 2018

RELEVANT PARTICULARS

finam:i“. Ep. .An

1. | Mame of the corporate deblor ahong wilh
PARS CINS LLP no

| Precision Realty Developers Private Limited

(Formarly known as Kaa Vee Redail Infra
Private Limied) U7 020MMH2007PTC 165932

2. | hdress of the regstered ofiice

| URL of website

Detalls of place where the majarity of
fmad assats are localed.

e

en

E. | Quarnlity and value of main producls!
sarvices sald in lasi inancial year

Immovabhe assets | Burdwan, Wesl Benga

| Inslabad capacily of main pl‘ﬂddd.'E-.'EEr'.'IEEﬁ.:

Current Registered Office: Shop No. 45,
Graund Flaos, F wing. Krisha Arcada, building
Mo. 11, Yashwani Shrusti; Khaira Boisar
Palghar Thara MH 401501 IM (Mar-operalional)
Pravious Ragisterad Office: i'-’.rru.\i;l:_m Hiouse,
Shyam Magar, OF, Jogeshwar — Vikhrali link
| Raad Jogeshwari - East Mumbal 400050

Movehle assels : Mal ved idenlified
Mol wat idanlilied
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Numl:-er u:l[ernpl'r,'e-asn r.t:rl-crr'_e_lr-__

N-:II l':l'h.".’i'l'l

:-ql

B. | Furlher detais inchudin q lasl awailable
financial sietements (with schadules) of
Py years, Bsls of :.'H.'Uill:lrs. rahedanl dales
for subsequent events of the process are
avakabke at:

8. | Elgibfity for resciution apphcants under

| sachon 25(2){h) of the Code is availabie at|

10 thlli:llE' ko rﬁ..elptn:ll exprasson of I'I|.E'|'E1:r-.
11, Dale of issue of the provisienal st of
prospective resclution spplicants

12| Last date for submission of abjections fo
|.'lf'i.‘-“'-"E-IIII'IiI| IE- ﬁ.-{l|l n’lta

13 Date of issue of final list ufpr-:sgoe flive
resoiulion apphcants

= |

| Details can be sought in electronic farm by

| 18" Fabruary, 2024

| 21" February, 2024

Detaits l:ar"ber.sr_-ug ht in electranic form | by
email at; ip. prdpiiigmail.com

email at: ip.prdpi@igmail.com
D"Fat-rl.ld.':, 2024
107 Fabruary, 2024

14 I:Iaha af Eswe ol sfarmation mamosandum,
enveluation malri and requesd for resolution
plans 1o prospective resolution applicants

[ 15] Last date for submission of resolus an p olans

16| Pr-::u:ess E"'I'HI| 0 Io suh'm EQI

— -I. .......

Date: 17" January, 2024
Place: Surat

RP for Mis. Precision Realty Developers Private Limited
IBBI Registration No.: IBEIIPA-D011R-FO1104 f2017-18/91730 Email: ip.prapli@gmail. com

237 Fabruary, 2024

| 25" March, 2024
||'.| p'dnl@grnall com

-
CA. Pradeep Kumar Kabra

EAST COAST RAILWAY

(1} Hatice Mo, eT-Easl-WAT-47-2023,
Dt.: 23.12.2023

NAME OF THE WORIEK
RECONDITIONING OF POINTS &
CROS5IMNGS USING ROBOTIC
WELDING AT VARIOUS STATION
YARDS UNDER THE JURISDICTION OF
SEMNIOR DIVISIOMAL ENGINEER ! EAST/
WALTAIE & DIWISIONAL ENGINEERS
SOUTH! WALTAIR ON BMAIN LINE.
Approx. Cost of the Work

T B3,6T B03.35 EMD : T 1,67 400J-

(2} Notice Mo, eT-East-WAT-01 -2034.1
Ot 02.07. 2024

NAME OF THE WORK :BHISUICER el
WATER SUPFPLY PIPE LINE BETWEEM
KM. T03 TO KM. Tlé BETWEEN
NAUPADA-KOTABOMMALI UNDER
THE JURISDICTION OF ASSISTAMNT
DIVISIONAL EMGINEER/SRIKAKULAM
ROAD.
Approx. Cost of the Work
T02.81,404.83 EMD:¥1,85600/-
(3} Motice Mo, eT-East-WAT-02-2024
D.: 08.01.2024
PROPOSED
RIVER BED MAPPING ALONG WITH
SUPPLY AND INSTALLATION OF
SOMAR ECHO BASED AUTOMATIC
SCOUR MONITORING SYSTEM &
PROVISION OF ANNUAL
MAINTEMANCE CONTRACT FOR
SCOUR MOMITORIMG FOR BRIDGE
NO. 1354 UP BETWEEN URLAM-
SRIKAKULAM ROAD UNDER THE
JURISDICTION OF ASSISTANT
DIVISIONAL ENGINEER! SRIKAKULAM
ROAD.

prox. Cost of the Work
T 38,6T.2T70.09, EMD : Y TT 400/

Completion Period of the Work :
(Twelva) Months (for S1. Ne.1), 03
(Three) Months (for Sl No2) & 0
(Eight) Months (for 51. No.3).

Tender Closing Date and Time :BYRdiL
Hrs, of 18.01.2024 (for 51 Mo, 1), 1500
Hrs. of 24.01.2024 (for S1. Mo, 2), 1500
Hrs, of 31.04,2024 (for 51, Mo, 3).

Mo manual offers sent by Post [/ Courner!
Fas orim person shall be accepted against
such e-tenders aven if these are submitied
o firm's letker head and received intime
Al zuch manual offers shall be considerad
invalid and shall be rejected summarily
without any considaration.

Compdete infarmation Inciuding e-lendder
documents of the above e-Tender is
avadabie in website : www.ireps. gow.in

Hr;-tq : The prospecilive tenderers are
advised to revisit the website 15 (Fifteen)
days befora the date of closing of tander to
nole any changes [ Cormigendum 155ued
far this tender

Divisional Railway Manager (Engg) !
PR-986/0/23-24 | Waltair

EAST COAST RAILWAY

SUPPLY OF MATERIALS

(1) Tender No. J0245066, Dt. 10,01 2024

NAME OF THE WORK : 1. DO FUSE
ASSEMBLY WITH SUPPORT
INSULATOR AS PER RDSO
SPECIFICATION NO. ETUPSIM4 (1/86)
REV-1-88 NOS. 2. DO FUSE ASSEMBLY
WITH SUPPORT INSULATORS AS PER
RDSO SPECIFICATION NO. ETUPSL14

(1/86) RE"-ILT OR LATEST 0& HE.IE

ﬁuﬂ'&ﬁt‘&r

Mula- Material to be supplied within
a0 days.

Warranty Period : 30 Months after the
date of delivery at Senior Section
Engineer/RRD/IPSIJagdalpur &
Senior Section Engineer/OHE!
simhachalam NorthiVisakhapatnam.

{2) Temder Mo, 30245082, Dt. 10.01.2024
HNAME OF THE WORK : DROMNE
CAMERA MAVIC 3T WITH SMART
CONTROLLER AND LAPTOF, MAKE :
KAM/IDEAFORGE/ TECHNOEAGLE
INHOVATIONS (LAPTOP OF INTEL
CORE i5 PROCESSOR 16 GE DDR4-
3200 RAM 512 GE 5500 HARD DRIVE
2GE GRAPHIC CARD, LAPTOP MAKE
DELL/HP/ASuS). Quantity : 04 Seis,
Inspection by : TPIAgency.
Mote : Material to e supplied within 45
days.
Warranty Pericd : 30 Months after the
date of dellvery at Senior Section
Engineer/Carriage and Wagon/
BD/Visakhapatnam,
Date and Time of Opening of Tender :
08.02.2024 at 1500 Hrs. {(For baoth
tenders)
Completa details available af
wWWWLireps. gow.in

Sr. Divisional Materials Manager /
PR-984/0/23-24 | Waltair

EAST COAST RAILWAY

Tender Notice No.: 46-3BP-TRD-0T-2023-24
Dtd.: 29.12.2023
el Ll OHE MAINTENANCE ACTIVITIES
IN KRAR DEPOT (BGER-HSK(Ex), RAIR DEPOT
(JUJAJEX] SRGP (Ex) AND BWIP DEPOT
(LJR(Ex)- JHRD) SECTION IN SAMBALPUR

DIVISION FOR A PERIOD OF 2 YEARS.

Approx, Costofthe Work ; JEERETER 50
EMD: Rs. 232300-

Cost of Tender Document:  Rs. 5,500-

Compiletion of Peripd: 24 Months
AL 1530 hes. on

Tender clasing Date & Time:

22.01.0024

Mo menus! offers sent by PostCourien'Fax arin
person shall be accepted against such e-
Tenders even if these are submitted on firm's
letter head and received in Bme. All such
rranizl offers shal be considared imeatid and
shall be repcted summardy wilboul  any
consideralion.
Compleba infarmation incleding e-bandar
documents af the above a-tandar i availablein
website: www,ireps.gov.in,
The tenderersbidders must have Class-H|
Digital  Signature Certificate and must be
regstered on IREPS portal. Only registered
tendererbidder can participate on e-lendeding.
Note: The prospeciive tenderars ane advised o
reavisil the wabsile 15 days bafore the daba of
closing of fender {0 mole any changes'
comigenda issued for fhis fender, Website:
WAL ITEDSE. Gov.in

Sr, Diwl. Electrical Engineer (TRO)

PR-990/0/23-24) Sambatpur

Tender Notlce Na. : 222-5/1/W-Il, dated
15.01.2024, Following e-tender i@ invited
onling by Divisional Railway Manager,
Eastern Railway, Sealdah, 2nd Flaar,
Remote Control Buwilding, DRM Building,
Kaizer Street, Kolkata-700014 for tha
following work © Tender No. : TH-183-23-
24. HName of the work : Budge Budge -
Development of examination yard with
infrastructure facilites at station yard area
(Fhase-l). Tender Value : T 1,595,359 544 53,
EMD : ¥ 2,48 2000-. Completion period
fior the work : 12 {Twelbve) Months. Date
and time of closing of tender ; 07 .02 2024
at 15.040 hrs. Date and time of opaning
of tender is 07.02.2024 at 15.30 hrs. The
Tendar Documants and other details ara
at - wenw.ireps.gov.in Tha bédding for tha
tendear is to ba submitted through the &-
tendaring on abowe wabsite. Manusal offars
will be summanty rejacted.
(SDAH-34072023-24)
Tender Natice is also available al websites
www. e indianraibways.gowin | www.ireps.powin

Follow us at : |l @EasternRailway
Ei@easternrailwayheadquarter

Kolkata



WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

WEDNESDAY, JANUARY 17, 2024

ECONOMY | 21

Puri: India can be $5-trn Roadsafety No dues pending

Edible oil duty

relief now till
March 2025

MUKESH JAGOTA
& SANDIP DAS
New Delhi, January 16

THE GOVERNMENT ONTues-
day extended the validity of
lower import duties on edible
oils by another year. It also
announced 50% export duty
on molasses to ensure its ade-
quate availability for local
ethanol producers.

Earlier, the concessional
import duties on crude and
refined edible oils—palm, soy-
abean, and sunflower —were
valid till March 31,2024.

The step has been taken to
clamp down on inflationary
pressures in the key commod-
ityasthe countryheadstogen-
eral elections.

To provide relief to con-
sumers, the government in
June last year had reduced the
import duty on refined soy-
bean and sunflower oils to
12.5% from 17.5%.

The duties on crude palm,
soybean and sunflower
remains zero; these attract
onlya 5% agri-infra cessand a
109% education cess, resulting
in a total tax incidence of
5.5%.

Theinflation of oilsand fats
subgroup within the Con-
sumer Price Index came in at
(-)14.96% in December, com-
pared with (-)15.03% in
November.

The  sub-group  has
remained in the deflationary
zone since February 2023,due
to supportive base effects and
sharp decline in global edible
oil prices this year. India is
hugelydependent on edible oil
imports which meets 58% of
the consumption demand of
about 24-25 MT.

Interms of sharein domes-
tic output, the share of oils
includes mustard (40%), soy-
bean (249%) and groundnut
(79%) among others. The
imports have been growing
eachyear.

India’s import of edible
oils—palm, soybean and sun-
flower—rose 17% from a year
agotoarecord 16.47 MTinthe
2022-23 oil year (November-
October), helped by lower
import tariffs,according tothe

IMPORT FACTOR

M India is hugely dependent
on imports which meets

58%

of the consumption demand

M ndia's . MTherise

import of in the

edible oils rose | import
was
helped
by lower
import

: tariffs

in the 2022-23 |

oil year |

(Nov-Oct) .
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trade body.

While supporting the
moved to impose export duty
on molasse, M Prabhakar Rao,
president, Indian Sugar & Bio-
energy Manufacturers Associ-
ation (ISMA) said, “We had
requested the government to
completely stop the export of
molasses with immediate
effect as that will add to the
country’s ethanol production,
thereby reducing dependence
on other feed stocks to some
extent.”

AccordingtoISMA,1.5-1.6
MT of molasses is exported,
which accounts for almost
10% of the total quantity of
molasses produced.In ethanol
terms, this molasses is worth
around 380 million litres of
ethanol.

The country’s sugar pro-
duction after diverting for
ethanolinthe 2023-24 season
(October-September) is esti-
mated to be around 29 MT, a
decline from 33 MT last year.
The government has already
banned sugar exports for the
current season.

Industry sources said that
there has been improvement
in recovery and output in the
current season is likely to be
around 31 MT.

economy before 2028

WORLD
ECONOMIC
FORUM

o

DAVOS 20248

UNION MINISTER HARDEEP
Singh Purion Tuesday asserted
that India canbecomea §5 tril-
lion economy much before
2028 and said the country’s
energy transition needs to be
done in an orderly manner to
safeguard the interests of its
large population.

Puri also emphasised that
India is aware of its commit-
ments towards sustainability
goals and will meet all the tar-
getsin time while meeting the
requirements of a growing
economy.

The minister was speaking
ata CII-EY breakfast session on
‘accelerating India's energy
transition towards sustainable
economic growth’on the side-
lines of the World Economic
Forum Annual Meeting 2024.

“Ialsothink that the transi-
tion has to be orderly because
transition by nature has to
have both a clear roadmap and
it must have in place
all the safeguards that will
ensure that there are no knee-
jerk decisions taken,”he noted.

Puri said it is even more so
important for a country like
India, which is also now the
world's most populous coun-
try.“When it comes to energy,

Singh Puri at the WEF
annual meet in Davos on
Tuesday.

REUTERS

Inox Air inks
MoU with
Maharashtra

INOX AIR PRODUCTS
saidithassigneda mem-
orandum of understand-
ing (MoU) with the
Maharashtra govern-
ment at the World Eco-
nomic Forum in Davos
for setting up a 500,000
MTPA green ammonia
plant in the state with a
planned outlay of $3 bil-
lion. The plant will pro-
duce liquid ammonia, a
green hydrogen carrier.
—FE BUREAU

the relationship between eco-
nomic growth and energy is
veryimportant. Becauseweare
now closetoa $4 trillion econ-
omy,but the fact is,we need to
take care of a very large part of

our population.”

Hesaid the traditional mar-
ket, which was dependent for
energyonadefined number of
suppliers, who could at will
decide price etc, that dynamic
doesn't seem to be working.

"Tam confident that all the
targetswe have for 2030 on the
energy transition,wewill meet
them.Our green hydrogen pol-
icywill succeed in a big way.

"We are on our way to meet
our targets on aviation fuel.
India today presents a fantas-
tic potential for biofuel blend-
ing.We are meetingall our tar-
gets ahead of time. The
establishment of the Global
Biofuel Alliance is another
example of our successes," he
added.

Puriunderlined theimpor-
tance of price of green hydro-
gen forfasterenergy transition
while stating that the country
will continue to be fossil fuel
dependent for some time.

"We need to bring the price
of Green Hydrogen down fora
faster transition. But at least
forthe next 20years,Indiawill
be fossil-fuel dependent,” he
said at the CII-EY session.

The minister said the avail-
ability of energy in India is a
challenge as the economy is
growing and so is the import
dependence. He highlighted
that the Indian economy faces
three developmental chal-
lenges with respect to energy
transition - availability,afford-
ability,and sustainability,all of
which are critical for the
energy transition. —PTI

top priority
of govt, says
Gadkari

PRESS TRUST OF INDIA
New Delhi, January 16

for gencos, says
power minister

FE BUREAU
New Delhi, January 16

ROAD SAFETY IS the topmost
priority of the government,
whichlooks toreduceaccident
deathsby 50% by 2030, union
minister Nitin Gadkari said on
Tuesday.

Addressingan event organ-
ised by industrybody CII, Gad-
kari further said change in
social behaviourisveryimpor-
tant along with focusing on
strengthening ‘4Es’ — Engi-
neering (road & vehicle engi-
neering), Enforcement, Educa-
tion and Emergency medical
service — of road safety.

He emphasised on cooper-
ation of all stakeholders for
enhancing road safety.

The road transport and
highways ministersaid as pera
report,therewere 4.6 lakh road
accidents, 1.68 lakh deaths
and 4 lakh serious injuries in
2022.Hesaid every hour there
are 53 road accidents and 19
deaths. Gadkari said the num-
berofroadaccidentsincreased
by 12 per cent and accident
deaths by 10 per centin 2022,
resulting in a loss of 3.14 per
cent to the GDP.

The minister said 60 per
cent of deaths were in the age
group of 18-35 years.

He said the system of
rewards for good traffic
behaviour among citizens has
yielded positive results in
Nagpur.

NHSRCL nod for construction of
depot in Thane for bullet train

PRESS TRUST OF INDIA
Mumbai, January 16

THE NATIONAL HIGH Speed
Rail Corporation Limited
(NHSRCL) on Tuesday issued
a letter of acceptance
to Dineshchandra-DMRC JV
for the design and construc-
tion of a rolling stock depot in
Thane, near Mumbai, for the
Mumbai-Ahmedabad Bullet
Train project.

The work includes civil
works, inspection sheds, a
maintenance depot and

installation, testing and com-
missioning of maintenance
facilities, the corporation said
inarelease.

“The depots are being
designed based on the experi-
ence of Shinkansen depots in
Japan,”’itadded.

The depot in Thane will be
spread over 55 hectares and
have facilities for the upkeep
and light maintenance of
trainsets. Initially, fourinspec-
tionlinesand 10 stablinglines
will be constructed there,and
in future, those will be

increased to eight and 31,
respectively.

There will be about 200
machines of 40 different
types, including bogie
exchange machines, under-
floor wheel re-profiling
machines, testers and data

readers, ultrasonic flaw detec-
tors and trainset washing
plants, among others, and
those will be used for the
maintenance of the high-
speed trainsets as per
Shinkansen standards, the

release said.
=

UNION POWER MINISTER RK
Singh onTuesday said thereare
no bills pending for power gen-
eration companies and all
legacy dues have been almost
cleared. The minister also said
aggregate technical & commer-
cial losses of the distribution
companies have come down to
15% last year from 27% in
2014. The losses will further
drop to 12%, Singh said.

He said under the present
policy, every distribution
licencee has aresponsibility to
tie up with different installed
capacities to have power ade-
quacy so they can meet the
demand from the areas under
them.“Nodistributionlicencee
can shed their responsibility
because of the high price at
electricity exchange and will be
penalised for failing to provide
power because of shortage of
supplyinlicensed areas.”

The country is installing
more capacities so that more
power producers and suppliers
can come forward and ensure
24x7 availability of electricity
to the consumers. Availability
of power in rural areas has
increased from 12 hours in
2015 to 20.6 hours and in
urbanareasithasincreased up
to 23.8 hours, as per the gov-
ernment.While speakingatan
eventin Mumbai, the minister
also said there hasbeena 65%
increase in the transmission

Union power minister
RK Singh

network in the last nine years
andthatthereisahuge market
for manufacturers in the elec-
tricity sector. Talking about
hydel power, Singh said that
1.8 GWofhydel powerisunder
construction.

He also urged the stake-
holders to work for hydel
power storage and immersible
pumps as there is a capacity of
4.0 GW pumped storage pro-
jects (PSPs)at various stages of
clearance. He emphasised that
hydel power components
should be manufactured in
India and not imported.

Highlighting the progress
made in the renewable energy
sector,Singh said that theentire
value chain of RE ranging from
poly-silicon to photovoltaic
modules will be manufactured
in India within the next two
years. Singh informed that the
peak demand has gone up
from 136 MWin 2014 to 243
MW in 2023, registering a
growth of 80%.

P wN  U.P. COOPERATIVE SUGAR FACTORIES FEDERATION LTD
g 9-A, RANA PRATAP MARG, LUCKNOW-226001

Tel No. [(D522) 2612849, (05222628310, Fax: (0522) 2627994
Email; upsugarfed@yahoo.co.in | Website: www.upsugarfed.org

T HeEm p-10as3 YodoTro

feste © 16.01.2024

SHORT TERM TENDER NOTICE

On line e-tenders are invited from experienced manufacturers for supply of Radar
based level transmitter for Alcohal/Ethanol tank to our Anoopshahr, Nanauta,
Kaimganj, Ghosi, Sampumanagar, SnehRoad, Sathiaon & Nanpara distilleries of
L.P.. The e-tender documents with detailed specifications, terms and conditions
etc. can be downloaded from e-tender portal http;//etender.up.nic.in &
federation website www.upsugarfed.org

The Federation reserves the right to cancel any or all bids/annul e-bidding
process without assigning any reason to & decision of Federation will be final &

binding. (RAMAKANT PANDEY)
MANAGING DIRECTOR

newgen

M LOHCK SIMPLE

NewgenONE Digital Transformation Platform

A comprehensive low code, cloud-based platform for every enterprise
Key Highlights - Q3 FY'24

MHASLA NAGAR PANCHAYAT MHASLA

E-TENDER NOTICE - 2023-24
mhaslanagarpanchayat@gmail.com Ph.- 02149-232245

MHASLA Nagar Panchayat invites online tender from Company.
Contractor/ Organization for the following works.

GODREJ INDUSTRIES LIMITED

CiN; L242410HT13BBPLCDETTA1
Registersd Office: Godrej Ome, Projshanagarn, Eastemn Express Highway,
Wkhroll {Easd), Mumbai - 4040 079, Msharashira
Tel: 22-2518 8010; Fax: (22-25155065

Profit after Tax
<68 Cr

New Logo Wins

LL

Revenues

T 324 Cr

Email id: irwasiordgodrejinds.com; Webaite: www godre{industres.com | Tender |
e - |sN Name of Work form fee EMD | Period 27% Q3 YoY growth 45% Q3 YoY growth
WOTICE |5 heretry given at fe folowing Share Cerificaie |5 siated to be iost [ misplaced |/ stk and : (Rs)
|

the regizierad holder thereof | claimand tharete have applied 10 the Company for issue of duplcats

Extract of Consolidated Financial Results for the Quarter and Nine Months ended December 31, 2023

| 1| MHASLA WATER SUPPLY SCHEME 29,500/- 36,37,404/- 18

Share Carficate;
UNDER MAHARASHTRA SUVARNA Months . -
nﬁm r Hame of the Shareholder :"1 ; Distinclive Nos. mf.T.T’;m JAYANTI NAGAROTHHAN Consolidated (Amount In Fltupe-es Lakhs)
(Face Value el MAHAABHIYAN (2024 DMA 985324) Quarter Ended Nine Months Ended
1/ mach] From To ; > . ' ' ' ' Particulars 31 December 31 December 31 December 31 December
002119 | CHANCHAL KUMAR CHAMNDA ap 0051183153 | 0051183242 | 0402940 pate of tendet nofice will be.from 17.'01'2024’ 12.00 AM to 12'02'.202.4’ 2023 2022 2023 2022
= _ > T : . ] 05.00 PM, available on official website at https://mahatenders.gov.in till} (Unaudited) (Unaudited) (Unaudited) (Unaudited)
I;fi : ':] EE;SET ﬁgﬂ:‘m ::fl:lnlﬁﬁcﬂ?miﬁ;i::aﬂﬁ ;Tﬁl_ﬂ-: Eﬁfﬂ;ﬁ; I;,J; | 15.00 PM. Tender will be opened online Dated 14.02.2024 at 11.00 am. (Refer note 5) | (Refer note 5) (Refer note 5) (Refer note 5)
:tﬂ:;l:;';fj:;i’a ;: ":";”':;';J':E':E;:Ef;:if:f:; f;J: 'E;:?;ﬂ,'rf__xﬁ' "lTrZIZ.;j ' | ON.MhNP/3660/2023/24 Sign/- Sign/- Total Income from Operations 32,365.27 25,491.50 B86,856.06 66,892.87
- - y! i | : .
Shara Carificaba, Latter of Gorfimation will be ssuad The public & herety cautionad against deaig | | Mhasla Nagarpanchayat, Mhasla Chief Officer President Net Profit / :
| i ) et Profit / [Less] for the period
I any way wiih the above-mentianed Share Cenicae, R o it | Dist-Raigad, Dt. 16.01.2024 ~ Mhasla Nagarpanchayat Mhasla Nagarpanchayat (before Tax, Exceptional and/or Extracrdinary items) fmaer Sl0h.i3 Y i i
|
Sd- | Met Profit / (Loss) for the pericd before tax
Tejal Jariwala | 5 : " 7.998.57 6,106, T8 17.519.96 1209234
Place: Mumba Company Secretary & Compllance Officer | eouEas Euullrns SHAI_I_ FIMHCE HAHH I_Tn_ (after Exceptional andfor Extracrdinary items)
Dute: Jarwiary 17, 2024 (R 9617 | QuICES (FORMERLY KNOWN AS EQUITAS FINANCE LTD) Met Profit / (Loss) for the period after tax

6,834.99 &%, T30.79 14,633.78 59,706.593

Ragistered Office: 43 Floor, Phasa 11, Spencer Plaza, 769, Anna Salal, Chennal, Tamil Nadu 600002 (after Exceptional and/or Extraordinary items)

POSSESSION NOTICE (For Immovable Property)
(Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Loan [ Facility Account No. EMFMUMBAD053675 / 700007151397 &
ELPMUMBAQOS53676 / 700007154456

Whereas, The Autharized Officer Of The Equitas Small Financs Bank Limited Lid ABanking
Company Incorporated Under The Companies Act, 1956 And Camying On The Banking
Business Under The Banking Regulation Act, 1948 Having Its Registered Office A% 4th
Floor, Phase |, Spencer Plaza, 769, Anna Salai, Chennal, Tamil Madu G00002, State
Difice- Af Equitas small Finance Bank Limited, 15t Floor, Premkamal Mension, Near ICICT
Bank, Abowe Hero Showroom, Syndicate. Kahvan West, Maharashtra- 421301 and One Of
The Office at Equilas small Finance Bank Limited, 305-306, 3rd Flooe, Abhishree Adroil.
Mear Sunrise Mall, Mansi Circla, Judges Bunglow Road, Bodakdey, Ahmedabad, Gujarat
360015, Under The Secwsitizalion And Reconstruction O Financial Assefs And
Enforcemant OF Sacunty Interest Act, 2002 and in exercize of powers confermad under
saciion 13012 read with rule 3 O The Security Intarast [Enforcameant) Rules, 2002, issued
& demand nofice dated 1911002023 Calling Upon Applicant! Borrower' Go-Applicant’ Co-
Borrower! Guarantors! Morigagors (1) Mr. Pratik Bhauzaheb Titme S/o NMr. Bhausaheb
Titme (ApplicantBorrower & Mortgagor] (2) Mrs., Dipika Narahari Manjrekar Wio Pratik
Bhausaheb Titme (Co-Applicant’ Co-Borrower & Morigagor) & (3) Mr. Bhausaheb
Dagadu Titame S/o Mr. Dagadu Titme (Co- Applicant’ Co-Borrower| to repay the amaount
menfioned in he nobce beng Rs.15,10,445(- (Rupees Fifteen Lakhs Ten Thowsand
Four Hundred Forty Five only) due as on 12.10.2023 with subsequent interest, penal
interesl, charges, cosls ele. as per the agraament{s) within 60 days fromn the date of recaipt
of the said nolice,

The ApplcantBorowerCo-ApplicantCo-Borrower' Guarantors! Mortgagors, having failed
Lz reapay the amount, notca is heraby given o the ApplicantBorrowar’ Co-Applicant/Co-
Borrower!Guarantors! Mortgagars in parboular and B pabdc in general thal the
undersigned authonzed officer has taken symbolic possession of the property described
herein below in exercise of powers confermad on histher Under Section 13{4) of the said Act
read with Rule B of the said rules on this 11-01-2024.

The Applicant / Borrowen' Co-Applicant'Co-Bomowen'Guarantors! Morlgagors attention is
imvited 1o Provisions of Sub- Section (&8 OF Secton 13 of the Said Acl, in respect of lime
Availableto Redeem tha Secured Assals,

The Applicant / Borrower! Co-Applicant'Co-BormowerGuarantors! Mortgagors in Particular
and the Public in General iz heraby cautionad not to deal with the praperty and any dealings
with the properly will be subject 1o the charge of Equitas Small Finance Bank Limiled for the
Amount of Rs.15,10,445 /{Rupees Fifteen Lakhs Ten Thousand Four Hundred Forty
Five only) due as on 12.10.2023 and interest theseon from 13102023,

DESCRIPTION OF THE IMMOVABLE PROPERTY

Total Comprehensive Income for the pericd [Comprising
Profit / (Loss) for the period (after tax) and Other
Comprehenshoe |noeome (after tax)]

6,956.62 16, 73270

510399 9.982.56

RE-PUBLICATION OF FORM G
INVITATION FOR EXPRESSION OF INTEREST
fUnder Reguiation 364 (1) of the Insalwency and Banknpicy
(Inzclvency Resolubion Precess for Conparate Persons) Regulations, 2016
RELEVANT PARTICULARS
1. | Nama of the corporata debbar along with | Precision Realty Developers Private Limited
PAM! CIM/ LLP no (Formesy known as Kaa Vee Retall Infra

Private Limiled) UTI200MH200TPTC 166832
Currant Registered Office: Shog Ma. 45,
Ground Floor, F wing, Krisha Arcade, building
Moo 11, Yashwanl Shrusti, Khaira Baisar
Paighar Thane MH 4015071 1N (Non-operational]
Previous Registered Office; Knowledge Housa,
Shyam Nagar, Oif. Jogeshwan - Vighrali link
| _ Road Jogeshwari — East Mumbai 400060
3. | URL of website -
4. | Delails of place whena the majonly of Immowable asseds : Burdwan, Wast Bangal

fixed assels are beated Movahle assels © Not vet dendified
3. | Instelled capacity of mein productsisenices, | Kot yel idenbified
6. | Cuentfy and value of main products! Sakes of sanicas amaunting approw. Rs |, 281.2

serdoas soid in last firancial vear takhs as per audited financial statement for
firanciad year ending 31.03.2023 [Currantly
enly Rent income of warehouse]
Mot Known
Details can be sowght in elecironic form by
armail al: g.proplEgmail com

Paid up Equity Share Capital (Face Value of Rs. 10 each] 6,386.65 5,964,353 6,986.65 6,964 33

Reserves [excluding Revaluation Reserve] as shown
in the Audited Balance Sheat of the previous yaar

91,287.52 T4, 186059 o1,287.52 T4,186.09

Earnings Per Share (of Rs 10/ each)
(far continuing and discantinued aperations) -

1. Basic EPS:
2. Diluted EP&:

4,90
4,73

5.40
3.38

10,50
1021

697

2. | Addraszz of th istared affics
rass e regishared affice .04

HOTE:

The above fimancial results for the guarter and nine manth endaed 31 Docember 2023 were reviewed by the Audit Committes in thair meeting baid on 16 January 2024
ard approved by the Boand of Directors in thalr maeting held on 16 January 2024, Standalona and Consolidated financial results of the Company for tha guarter and
nAina month ended 31 Decamber 2023 are prapared in accordanca with Indian Accounting Standsnds [md A% prescribed under Section 123 of the Campanies Act, 2003
arnd relesvant rulas thareundes.

Thee audelors Bave carried out mited review of Standalone and Consalidated results of the Company For the guiartes and nine month ended 31 Decarmbear 2023, There afe
rio gualifications im the Auditor's review report an these financial results

Ky Standalons Financial Information {hmount in Rupess Lakhs)

Quarter Ended Mime Months Ended

31 Decermnber 2022
(Unaudited] |{Refer note 5)

31 December 2023
(Unaudited) (Refer note 5)

31 Decernber 2022
{Unaudited] |Refer note 5}

23,485.70
585207
457865

31 Decermnber 2023
{(Unaudited] {Refer note 5|

29.887.74

Particulars

Revenue from operations
Profit befora tax
Profit after tax

TE 643,85 60.435.68

755253 16,080.25 n.218.106
6,528.50 13,610.67 9,076.80

Pursuant to Mewgen ESOP Scheme 2022, the Board of Dérectors on 17 October 2025, allotted 113700 shares to Mewgen ESOP Trust through primarny issue.

A Scheme of Amalgamation U Z30-232 of the Campanias Act, 20135 which provides far the menger of Number Theory Softwane Private Lirruted [NTSPL), a wholly-osmed
subsidiary of the Company, was filed with the Dalhi Bench of Mational Cormpany Law Tribunal {NCLT). MCLT through its Ceder dated 27th September 2023 approved the
aforesaid Scheme. Upon the sanction becoming effective from the appointed date ie. 01.04.2022 as provided under the Scheme, MTEPL stands dissobaed without
undargeang the process of winding up. The Company has accoented for the margar wnder tha Posling of Interest method ratrospactively for all paricds presantad in
thie abonve resulls Bs prescribad in the IMD AS 103- Business ComBination of entitkes under camman caonleel Previous pariodsd years numbears have baen accardingly
resfated. There are no material impact on the Standalone and Consolidated results of the Company for the current period as well a< for the comparative periods.

7. Number of employees! workmen
Fusther details mcluding last avalable
fimancial slatements (with schedules) of
two yagrs, lists of credfors. relevand dates
for subsaquent events of the process are
available al:
4. | Eligisility lor rasalution applicants under
| section 25(2)(h) of the Code is availzble &
10, Last daie for receipt of expression of insenast
1. Date of issue of the provisional fist of
prospective resolution applicants
12.! Lagt date for submission of objections to
provisional lisl appacanls
13, Date of issue of final st of prospective

Datails can be sowghl in alecironic form by
email at: ip.progl@gmail com

01" February, 2024

10" Febnsary, 2024

Pursuant to the Board approval an 27 Movernber 2023 and shareholder's approval on 2 Janvary 2024, through Postal Ballat, the Company has allatted 7,00 869,400 barws
shares of INR 10/~ each {fully paid up) on 12 January 2024 to the eligible members of the Company whose names appear in the Register of Members of the Company
SList of Beneficial Cwners as onthe Record Date 8, 12 January 2024 in tha ratio af 11. The sakd bonus sharas shall rank pari passu in all raspects with the axisting agquity
charas of the Commpany, incleding dividend, A 8 regult f the Bonus 580, the paid-up capital of tha Coampany has Increased 1o MR 14,003.88 lakhs Fram INR 7,006 945
lakhs, Consequent to the above increase in paid-up capital, the earnings per share [Basc and Diluted) have been adjusted for all periods presented.

16" February, 2024
Provious percdsfivears figures have been regroupedireclassified wharmer necassary to cormaspond with the current periodfyvear classificationfdisclasura, which are not
cansldarad matarial to thase financial results

Tha above |5 an extract of thae detaibad format of fimancial results for the guarter and nime months endad 31 Decembar 2023 filad with tha Stock Exchanges undar

21" February, 2004

resalution applicants . y ; Regudathen 33 of the SEBI (Listkng Obllgatons and Dhisclosure Requirements] Begulations, 2005, The full fermat of the financial results for the guarter and rdne months
14| Date of issue of information memarendwem, | 23 ", Fel:ma",'. nz4 R 5":_'&“ ial P I'hl' GWI'LF;._d EU_HF' F'!'a.tlli Bhausaheh T|._‘|I'I'I'IE lo Mr. EHE.LIE.thEtI eridied 31 Decemiber 2023 are available on the webdites aof the Stock Exchandges of BSE and HSE 8t waww. bseindiacorm and wwaewsnseindia.corn respectively and also
paluation matdx and I"EﬂhES[flﬂl' resalutice Itme & Mrs. Dipika Maranar Manjireks K Eng =1s me availabla under the Investor Belations section of cwr website wwwnowgenasft.oom

All that piecas and parcals of proparty bearing Flat No. 608, 6th Floor, C Wing, Carpet area
admeasunng 23335 5q.Mirs, along with C.B area 0.000 Sq.Mirs & exclusive balcany
area 10,048 Sq.Mirs.in the complex known as “Royval Hertage” ling and situatad on the piecs
and parcel of Plol of Land bearing Old Survey No.213, Hissa No.3, New Survey No. 146,
Hissa Mo, 3, Revenue Village-Pashane Vangani Tal: Karjat, Dist Raigad, Maharashira.,
Place : Raigad Aurthorized Officer

Date : 17-01-2024 Equitas Small Finance Bank Ltd.

plans o prespactiye rasolubon applicants
15, Lasl date for submission of resolulion plans | 257 March, 2024

16 Process amad ID o submit EQI | ip.propl@gmail.com

Date: 177 Jaruary, 2024
Flaca: Surat

MNEWGEN SOFTWARE TECHNOLOGIES LIMITED
CIM: LTZZ2000DLT29ZPLCOS90TS

Registered Office: E-4413, Okhla Phase 2 Mew Delhi-T0020
Tel: [(+5H]: =407 7000, 4E533200, 2ZEIEISTI, Fau: (+91)-11-26856336

Ermiail:f WRL: immestorsi@newgensoft.com fhitps:n'."nﬂrgrnm:-ﬂ.tl:lmn‘
Place: Meaws Dalhi Date: 1600, 2024

Far and on bahall of the Boand
S

Civvakar Migam

Chairman & Managing Director
Din: GO253222

Sdi-

CA. Pradesp Kumar Kabra

FP for Mis. Pracision Realty Developers Private Limited
IBBI Registration No.: IEBUPA-D0UIP-POT104 A T-18M1T50 Email: ip.prdpli@gmail.caom

financi“. ep' .in
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BEFORE THE LD.ASSISTANT CHARITY COMMISSIONER-II,
IN THE PUBLIC TRUST REGISTRATION OFFICE
GREATER MUMBAI REGION, MUMBAI
DHARMADAYA AYUKTA BHAVAN, 1* Floor,
Sasmira Building, Sasmira Road, Worli, Mumbai — 400030
PUBLIC NOTICE OF INQUIRY
CHANGE REPORT NO.ACC/I1/3116/2023
Filed by:- SHRI BHANBAI NENSHI MAHILA VIDYALAYA
In the matter of SHRI BHANBAI NENSHI MAHILA VIDYALAYA
P.T.R.No.A-2304 (BOM)
To,
Allconcerned having Interest:-
WHEREAS THE Reporting Trustee of the above trust has filed a Change Report under
Section 22 of the Maharashtra Public Trusts Act, 1950 for bringing the below described
property on the record of the abovenamed trust and an inquiry is to be made by the
Ld.Assistant Charity Commissioner -1, Greater Mumbai Region, Mumbai viz:-
1) Whether this property is the property of the Trust? And could be registered in the
name of the above Trust?
DESCRIPTION OF THE PROPERTY
IMMOVABLE PROPERTY
All that piece and parcel of land containing by admeasuring 861.20 square meters
equivalent to 1030.00 square yard or thereabouts denoted as Original Plot No. 8/2 and
then sub divided and known as Plot No. 8/2 B now numbered as CTS No. 7, sub-Plot No.3
of Village Vile Parle (West) situate at Guimohar Cross Road No.6, JVPD Scheme, Vile
Parle (West), Mumbai 400-049 in the District of Mumbai, Taluka Vile Parle (West) situate
lying and being in the Registration District of Mumbai and bounded as follows:
On or towards the East: CTS No.7/1
On or towards the West: B.P. Nachane Marg
On or towards the North: Gulmohar Cross Road No.6
On or towards the South: CTS No. 7/3.
This is to call upon you to submit your objections, if any in the matter before the Ld.
Assistant Charity Commissioner —II, Greater Mumbai Region, Mumbai at the above
address in person or by a pleader within 30 days from the date of this Notice.
Given under my hand and seal of the Hon'ble Charity Commissioner, Maharashtra State,
Mumbai
This 15th Day of the month of January 2024
Superintendent-(J),
Public Trusts Registration office,
Greater Mumbai Region, Mumbai

BEFORE THE LD.ASSISTANT CHARITY COMMISSIONER-II,
IN THE PUBLIC TRUST REGISTRATION OFFICE
GREATER MUMBAI REGION, MUMBAI
DHARMADAYA AYUKTA BHAVAN, 1* Floor,
Sasmira Building, Sasmira Road, Worli, Mumbai — 400030
PUBLIC NOTICE OF INQUIRY
CHANGE REPORT NO.ACC/11/3114/2023
Filed by:- SHRI BHANBAI NENSHI MAHILA VIDYALAYA
In the matter of SHRI BHANBAI NENSHI MAHILA VIDYALAYA
P.T.R.No.A-2304 (BOM)
To,
Allconcerned having Interest:-
WHEREAS THE Reporting Trustee of the above trust has filed a Change Report under
Section 22 of the Maharashtra Public Trusts Act, 1950 for bringing the below described
property on the record of the abovenamed trust and an inquiry is to be made by the
Ld.Assistant Charity Commissioner -II, Greater Mumbai Region, Mumbai viz:-
1) Whether this property is the property of the Trust? And could be registered in the
name of the above Trust?
DESCRIPTION OF THE PROPERTY
All that piece and parcel of land admeasuring 56862.70 Sq. Yards equivalent to 47544.45
Sq. Meters to be shared as Tenants in Common in between the 3 Societies out of which
37% share is of the Trust and as per the MOU dated 9" March 1987 executed in between
the 3 Societies the property denoted as Plot No. A/2 now numbered as CTS No. 484/A/19
(PT) & 1756 (PT) admeasuring3939.83 square meters equivalent to 4712.00 square yards
of Village Vile Parle (West)situated at Irla Nala Opposite Millennium Club, JVPD Scheme
Mumbai- 400 049situate in the District of Mumbai Taluka Vile Parle (West) situate lying
and being in the Registration District of Mumbai and bounded as follows:
On ortowards the East: CTS No. 455
Onor towards the West: Gulmohar Main Road
On ortowards the North:CTS No. 484/A/19 (PT)
On ortowards the South: CTS No. 1756 (Pt) Nalla
IMMOVABLE PROPERTY
This is to call upon you to submit your objections, if any in the matter before the Ld.
Assistant Charity Commissioner —Il, Greater Mumbai Region, Mumbai at the above
address in person or by a pleader within 30 days from the date of this Notice.
Given under my hand and seal of the Hon'ble Charity Commissioner, Maharashtra State,
Mumbai
This 15th Day of the month of January 2024
Superintendent-(J),
Public Trusts Registration office,
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BEFORE THE LD.ASSISTANT CHARITY COMMISSIONER-II,
IN THE PUBLIC TRUST REGISTRATION OFFICE
GREATER MUMBAI REGION, MUMBAI
DHARMADAYA AYUKTA BHAVAN, 1* Floor,
Sasmira Building, Sasmira Road, Worli, Mumbai - 400030
PUBLIC NOTICE OF INQUIRY
CHANGE REPORT NO.ACC/I1/3106/2023
Filed by:- SHRI BHANBAI NENSHI MAHILA VIDYALAYA
In the matter of SHRI BHANBAI NENSHI MAHILA VIDYALAYA
P.T.R.No.A-2304 (BOM)
To,
Allconcerned having Interest:-
WHEREAS THE Reporting Trustee of the above trust has filed a Change Report under
Section 22 of the Maharashtra Public Trusts Act, 1950 for bringing the below described
property on the record of the abovenamed trust and an inquiry is to be made by the Ld.
Assistant Charity Commissioner I, Greater Mumbai Region, Mumbai viz:-
1) Whether this property is the property of the Trust? And could be registered in the
name of the above Trustand thereafter be deleted?
DESCRIPTION OF THE PROPERTY
IMMOVABLE PROPERTY
All that piece and parcel of land containing by admeasurement 752.52 square meters
equivalent to 900.00 square yards or thereabouts denoted as Original Plot No. 8/2 and
then Sub-Divided and known as Plot No. 8/2B now numbered as CTS No. 7/3 Sub Plot 2 of
Village Vile Parle (West), situated at B.P. Nachane Marg, JVPD Scheme, Vile Parle (West),
Mumbai 400-049 in the District of Mumbai Taluka Vile Parle (West) situate lying and being
inthe Registration District of Mumbai and bounded as follows:
On or towards the East: CTS No. 7/4 Sub Plot No.6
On or towards the West: B.P. Nachane Marg
On or towards the North: CTS No. 7 Sub Plot No.3
On or towards the South: CTS No. 7/5 Sub Plot No.1
This is to call upon you to submit your objections, if any in the matter before the Ld.
Assistant Charity Commissioner —Il, Greater Mumbai Region, Mumbai at the above
address in person or by a pleader within 30 days from the date of this Notice.
Given under my hand and seal of the Hon'ble Charity Commissioner, Maharashtra State,
Mumbai
This 15th Day of the month of January 2024
Superintendent-(J),
Public Trusts Registration office,
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IN THE PUBLIC TRUST REGISTRATION OFFICE
GREATER MUMBAI REGION, MUMBAI
DHARMADAYA AYUKTA BHAVAN, 1% Floor,
Sasmira Building, Sasmira Road, Worli, Mumbai — 400030
PUBLIC NOTICE OF INQUIRY
CHANGE REPORT NO.ACC/I1/3113/2023
Filed by:- SHRI BHANBAI NENSHI MAHILA VIDYALAYA
In the matter of SHRI BHANBAI NENSHI MAHILA VIDYALAYA
P.T.R.No.A-2304 (BOM)
To,
Allconcerned having Interest:-
WHEREAS THE Reporting Trustee of the above trust has filed a Change Report under
Section 22 of the Maharashtra Public Trusts Act, 1950 for bringing the below described
property on the record of the abovenamed trust and an inquiry is to be made by the
Ld.Assistant Charity Commissioner -II, Greater Mumbai Region, Mumbai viz:-
1) Whether this property is the property of the Trust? And could be registered in the
name of the above Trustand thereafter be deleted?
DESCRIPTION OF THE PROPERTY

IMMOVABLE PROPERTY
All that piece and parcel of land admeasuring 56862.70 Sq. Yards equivalent to 47544.45
Sq. Meters to be shared as Tenants in Common in between the 3 Societies, out of which
37% share is of the Trust and as per the MOU dated 9" March 1987 executed in between
the 3 Societies the property denoted as Plot No. A/1 now numbered as CTS. No.11 of
Village Vile Parle (West) admeasuring3525.17 square meters equivalent to 4216.07
square yards was vested in the name of the Trust situated at Irla Nala JVPD scheme
Bombay- 400 049 situate at Plot No. A/1, Gulmohar Road, JVPD Scheme, Juhu, Mumbai
400-049 in the District of Mumbai Taluka Vile Parle (West) situate lying and being in the
Registration District of Mumbai and bounded as follows:
Onortowards the East: Property of Greater Bombay Co-op HSG Soc Ltd
On ortowards the West: Property of Shri Bhanbai Nenshi Mahila Vidyalaya
On ortowards the North: 40 Feet Wide D.P. Road
Onortowards the South: Existing Nalla.
This is to call upon you to submit your objections, if any in the matter before the Ld.
Assistant Charity Commissioner I, Greater Mumbai Region, Mumbai at the above
address in person or by a pleader within 30 days from the date of this Notice.
Given under my hand and seal of the Hon'ble Charity Commissioner, Maharashtra State,
Mumbai
This 15th Day of the month of January 2024

Greater Mumbai Region, Mumbai AaF. Hatd auidter
9. 4 /T /TeTdt 5. ada Trforom fisiedt Sogerad wraege ferfies (qdff 1 =&
FHITRE Felgrr AT feet g1 e fafide ru sftes@a Sm )
BEFORE THE LD.ASSISTANT CHARITY COMMISSIONER-II, 6030 TATHR0 0TI 6ER TR

2 Stevfid Fm@fean o AT AUl HTATET: gEM %, Y, Te Her, TF fa,
Topem e, fafeei 56, 42, Fwre g4, g e e 3T
RIS %0 2402 A (FFEE T8

geffer Aiquitga wratea: Fier aed, W R, S -
fershict fereh {1 o Sirieat) - g g -¥oooko

3. | dewres gameE -
. STl W TTE A e | T fewd: sda, fvm s
famhmoTs usfier S firesdha: S v sfiesd et T

G, T 3G /G wenfid s

& | wrfa snfiw avia faween gea
IeTEH /Far afE S ger

1o A sitesd e T

3%.03.3033 Tofl Herean anfifs aufen cramdfaa snfiw
ToraromTam 37ETst %93 g TR Gerd fashl (Fean Fam
TGS S Ie9H)

wfed A

ip.prdpl@gmail.com 32 $iet TTaa firezarat Aefter.

6. | e/ s
¢. | 2R autsh e e faxra faawt

(srFaEee), o el AT g

Faferd T 49 ey
]. IS FAW (1) (TH) SFtd ip.prdpl@gmail.com A2 $Het Tead firasarat et
forreRtor srsferraTd T 39 Sudsy
%0, | TamEATH SAfieIhl T FAEE | of HgaT, R03%
sifem arf
2%, | Tren feR sferrE (Hem) %0 HgAT, 303
aTeqEet gt S AT dria
3. | TICH G e AT HE | 48 Bgar, 203%
FAETE Sfam arE
3. | e frs srsferieh sifem gt | 29 Sgard, 203y
SR T AR
9. | e e, sedegem B s 23 Thgall, 0%%
Hreg Frer st faer
Ao e ferdren S aifea
4. | PR AT et R AT, R03Y
sifem i
95, | Sefemm we FvamEEl uiE i-dw | ip.prdpl@gmail.com
feieh: 26 AT, R03% &/ -
fempmor: 7a wi, wiew FuR T

. /- Superintendent-(J), . Faferr Rafedt Sogeradt sraete feafires wit amdt
fomien ?'F..O?.?B?X mﬁw, Public Trusts Registration office, AT AT TG . 1 AT /AU 0 0% /ST -f0 2 %0% /2089-02¢ /2 %6%0
fowhon : g . e s e, e de Greater Mumbai Region, Mumbai T ip.prdpl@gmail.com

ST THTA ®BIIATH sTeh s F e, e, 7, 4 < R
| %R/ 3%, Sreg o, wrwen 3R { e, geiee fagna ue e, aﬂs‘ﬁﬁmﬁ ﬁﬂ%w\nf(ﬁ Ei)
(Frsgee wfdiae o) FCATHZT, TTE — 4§000%. i3 wrefa
- — - fearoft iﬁamﬂ 315t 3. 0%/R03¥
Tarvmita v wrieE: g . ¥ T &, qenere, sfsargen fie wisw seana T, firmae s, e s, oot ufvem-¥oog g0, Framoft i &
- afwemmmgem A
guglat L RILECICE

T fEEgm 3ive Nermrgdy oI wEATE Sifed 37U Thibie it faegidl Seie siwe (THHT 3iFe) 2003 HeaTemn fegfidl seue
(TRIEHE) o8, R00R BT W ¢ (&) SATfUT § = g - fercmamrha fasherfar SR gemn

K
THM ANH1G AT LR AHGR Hofavarg

Frerenaiem st wie s S e ° mitgd st e e staeen wem 13(x) @i SEH e SRR AT F Wielid fedden wet daer k. fowiva: Fegr ot qum Seden
RGBT I hl, FehedT AhThIAT TR ETeId TG Wi e fisshdian sTiaes forea (3-Torema) &1 Feficr @refi fafea ara | omg W9 o1 avam’ arion * ‘S o11g W™ 311g ava shivand

A7 @I, el smigr dimct gftren
gadre 98T &Y &, gaAard yrorard S§T
BUE HIRR IRY 1R, &F. A

REH
. Exgein) e HER/ 23— g FHeATEH 0%.0%.303% Tiresendieat et fhra | @ eEma | 3-Torermam=it | |ielt wret wvars sifaw aiE, 9w i%ggﬁgﬁr;m%ég%%@ﬁ?;
E HTH HB—W/ arE A it ferermm ffverom=ht qT. 5. q TeFeRd (33R) | A afon arrfor faemTor Beld Huq . UaTaTe Urviee A7 g
FHfer AT SeRA araThl | AT et Ao LU % i IRY WU IS TG 1A HEH ¢
2 | ¥0E2]¥3000043R | ¢) AN TAARH 0¢.0%.30%3 | %¢.%0.%0%3 ®. 3Y4.0%.20%% . %, %, 0%.0%.30%% | 0%.0%.R0%% USI® ATE. ok.30 AT (3) 330 IRY el (RerRy wfiéfthde)
Bt e, 20,29,035.63 0j:30 7 29,3%,000/~ | ¢,03,%00/- @ ST T WIAATH sk o, OISt ofet Hodr G, T HIorTe!
%95 23%¥30000608 ?) enfee wite (*73 HetE " AT o400 (R g EE | (TR TR | | 3%:30 GoRTH Sh. ¥ ATV &, 76 AsTe, fadet B eXbd AGedrd i gt
3) Frfergelt sme A ESAR HTA iTE BN AE) | ATER g $feargen fire wiftw sreana s, T vl AU 30 faawrd od a1
el arifor & EEERIE) Texriarh Agw, v T, T A, @l QUegme dE g, BI
G s fgam — Yoo go. FHFER feash s $IE smHE
AR Hr= AU : 3 %. ¥, T Aoetl, T o, Tarse <fve A1k, wrareft wieh Hiueey Fee, agar- ¥4 603 A9 feuq Turer fessdia 3 el vt sfor fasm, a8t . S BHIVEIE) HIOIE 8

firezendl ‘S 1T WY AT e’ STOT W ATE T Aea fepvara Iefer snifor §-freta “srtaerga’ shvard I, feretta S https:/ibankauctions.in ST www.foreclosureindia.com 381 sishl HIIATITH
a1 ISTER W. ¥ FAIR Hhd AT IS, ATk TG hiar o7 quefier, Hed, iwar i $-femareatial siiemsa sfrevmesiar g dicier ¥, ¥ TR ; Tudh off. WTERt a19g, U ®uih:
¢9%000£0%/£2%R00008%, SHET ATAET: info@bankauctions.in / subbarao@bankauctions.in JTHT HUe: % JhdTd.

§-Teremma wfshara a1t anfor srfferdier qufiremenfiar snfor fresshdie Heifia o stewsfiswiar Foan S e G S arfiga siftrert off. Sifres =7 (W 6.2 ©03%%%0%0), off. 31w ATdeh (Wia.
. QRE0RYLELS) AT HIh AT, Nferepa Siferspr=ar=ht v mrfet STfor Fogeismmt 42 firesshdtat ¥ ATdia. qurdt s aceri @i sreft Jret FHoargEt firewde AR, s gevld @i s e

L0 ST TR, 3T FHd siet! TfehrUATd JUTR AT, TeX Tem fesehdi=n friford §-foerma swamsme afiet e weier /gfier /TeTvaeeR FiH1 GeaT a1 T2, heigR /FHIgR /TeTvTEesR it foferarean araget

Tiiet THE AT qREUEd AT AT SN T gehdT SUATHIS] ATER G uATd A TR, HEL hedTd (Hesshd e sl Fvara A5 i Idfd ife stHear oo 11 weias age oA Jgd.
TR : 20.0%.20%%, fawTOT: TEETR

AL et . I HOITEET S 3WIh S AR HTTATR AT
SIS f.g8/09/303¢ ol Arzar wElfAtt o ;ﬂiTgﬂ il et i sifreRrd) 31;_:11 23 "
ﬁglﬁmwmﬁiﬂﬁﬁﬁ' I 0. B WU SEL ATE 3, shell IUCTsY AT 3777 HIUcATEl SATUsh feham Surari simenm 1
Ffg fafts T, e A g el e ST iR
- . n wg fearft -araray wg faarft ) T SRATTE
WE /- wierea AfHRRY, T TieT WA sk forrHes %, WX, IS gAY 6. WR, 998 foien : 30.9%.3033 wfergra srfaremTd

e, oY GO YA HARR HRATS
FROTIT AT, A e e, geR Araweit
i gdta dRI@ %/03/R0% ISt

HERTY T UghR AfUfera =maerd, §ag aid wiaierd
€ 91 AT, TS gred, 3 femwri arest U, =eiile, ges-Ro
%. /THCHHICHY /SR T/ 3% /R0 Ry / T&iah  0¢ /0% /30%%
HTHE HEWTY T3 Heohi Ao =marerd, Hag

STfiet %€ T 3033
YT HeTedT, 3, TR hié hi-aiTmfess grasfem gamdt fa.
4-T Miefmm T, F8, GFE-rooou’
foeg
¢. i &1 wr-aimifte g el L ITEETE

L-T e T, I8, GoE-wooo¥’
2. oft. @ @, % o7 AT, AR
3. e Sfem Tofem ¢ o W, $&
¥. oft. Wg . 3 T o, 3
. Tl T WE, 3 e, $6
€. oft. Tler FErEAaTen

T A, A2 WA 3 T & e FE - sAtRfees g, 98 §ag-yooox’
0. |l arfhran Ton R, wa wre, e f w1 - sinifeer gefdm demd,

u e TS, T8, Gag-xoooxy

Iwrg e weandt
AT AT Y, ¥ /20 /033 femifRa gran s, W /111/483 T R0%y T g F HE/IV/M3
T Q00§ WEA AN HeHER AT F. 3 Hageal Foi foeg & STeigR =mmer ani
IRF e fiersheatt afier Tdiet grad Hel R i wrfvef (Guree =mETeE) g ale
TR 8 /03 /0% Al T %%, 00 1. GATEV et SATR. SAfufers =T e g
w1 feaft feham Fe werehTer AT STfee e SheaTat dashs wheil ST ST Tl Fatedl aed
GECH
e TR TEUATd hEL el o, THeAT WA STficrrar garavft gre foehret faan sméa.
T 7 3 il e fre fow.
Eictucis)

(oft. Ta. . BTgR)
TeUh
HENTY TsT HEhR ATIAT =T

k.

TTER IUTTUT /F-AToog-H] 37 Seited ae 31w gfean
(seTeiett Tty Waw T, 20%0)
Tt Siaeria g araege fafies
R THAT, R0R% USh TR do Guddes! TRomHTEg TS e 31 erfr sfig.
AT S HTeeT AT 3 AR, 20 % T uRoTHiHE TiEETs v FEh et 3.
SHIVTATE] TATER FIA1 WA TET & HES FHE qUIICTIHR TG HTET.

2. | HIARE TholgRTE 1 ST SAaera sfean ese fafiee
2. | ®iuite HIGETEAT | 33/0%/2R%%
T qE

3. | wifeser = efata
HTaite saxhl wTfd/
Jigufigha sTmea
¥. | ®iie saehi=n siaie
AR Fu ) RS
e e

4. | FiaRe sk Hievfiea
hrrtera @for
(™) g

o=
&. | AN AH THTH g&
Avareh arfE
. | yfEmTeRT qrE, U,
e T, eR i
ST Figuft TR

st fHsieh, TRy, gers

¥R 0 oTATAR 0 % oURSIHIR0 6] ¢

fi-to, 3T TR ST, FETE 37vS He T, AT
ST TR, SfEe (7 gaéwooﬁ?

R0 feda, 2028

g, T Sesft A

% /2 0%-1, foremer givrer FHueww, Tfem T, e
T, Gg- ¥oool, WENTY, WA,

éﬁa nalinisavala@gmail.com

L. RoLREOYY o0

?ﬂ'l'qlﬁ:ﬁ'q"lﬁﬁ

AT AT / AT 00 3 / ATIT T -TA0 0048 /
R0%5-2¢/%0%RY

ftemTIeR = ATe STor Tt
FAT IS AT
i

fomien @ 20 ST, 203%
Toahmor : gard

i At gorg R feamft =mameradia
UTeTehd ATHeIehT 3. R¥Q T 2033
TTeiesh U1 UTed SAtafEm, VIl 89 9¢Ro,
FHAH -¢-3% T TR S0 FAR
femd  fdtm =ited@t = ureAsTRAET
frgerdiaTdt anfaehear yehoma .. 3
2. Taelie e wited, )
T gAR ¥? a9, e, W e )
2. Tl i wted )
9 gAR Yo T4, e, W e )
3. UHeTdl A el )
)
)
)
)

9 gAR €3 99, We, ud e,

T TFUR-40%, /T, HEH TUEHE, ATATS Horgd

- AT s fE Fame fa.,

e . 9 11,1%311?@?5%‘41?“%(1@),

Terg-¥o0 0]l )... ATfreRTeRd
IR FEAT 0T A 1, FAR Tgared Frefim witedt (/9 aers) =
Tt T =T fiesehdtandt et /asmn gvardt Iwiwd e
A hedl TR, HIVTCATE] JeTehTI= T ST ITEITE a1 e quelq
HIUTAT HIOMHE R gy, 0% i fha @mgelf 4. 2200 a1, =TT
el . 03 "efid geag =iy oft. wft. e Fiea gEr aE
freTEaTefier i Feae TS, Ha TH FIGE STET e fea
TS .

T g ST &I ATHER =rarerar=a1 e fed.
fearen: L4 SHET, Q0¥

3IT-TeETh
= I
24 I, R0y TS

sifer fetshes 7.

A & ST SR

Tifger T, ¢ WW
. Ao ., Mitgar, 7@ 7 (), fear aemr.
B . 040-RYEYLLR
%ﬁﬂ: Gokhivare.MumbaiNorth@bankofindia.co.in
He 5. Sfieir /udiedt /uddt /30333y / ik : 30.23.3033
FEuA-T

l\ Bank of India

ufd,

2. @i, WiAreft Aera AR (Feigr)

weie %, -3, ffeen %. v, gere giww, @ &, Shemm, witerg, 99 3 ufrm, fiea
AR -¥ 08303,

2. oft. UcTa TATRT ATYERR (Fg-Higr)

weie . Sfi-3, fafeen . u, geFe giem, w5, siem, wiiteeg, a6 i ufvem, fea
TTAE-% 0830,

Torrgfreragivm sfve g oIfe wrEATSEe sfey sfve Thibde ofit
$e¥Ee o, RoRo AT herH £3(R) arvad
qel hefedl fardia®d dohd . 23,40,000 /- F TR B @M qrETel B hol. TR
STTHTATGR WL horcl Had ot STV T Feredl TREH 1 ST sheTehr=n quiyre 39 el
od ATE.

g Ry TR TATE (AHETd) Rl (TTETd)
fASIGH 3.0 %3.8¢
TR 23.40 23.%¢

2. Sk B ShctedT ST U Giere Wieflel T/ AR GUfard Shod 3ied (Sehehe WTared
firezenclt /amoT= quefier)

wete . -3, fafesn &, 20, wems g, o i, siemm, wiftreg, @@ O ufvem,
Tregt TTeTER-¥0 2 R0 % & THGEA TETOL.

3. TG A Gl sTarid grel g ST Tathe SUATd T HedM, AT g @Td s
e 317 feam I e fdw /arfesiammmr 3%.92.3033 UT RumHEE AT -TEiHT
3Tée" TEvE afihd ol

. I HMHS ATGR T GreTent alia el Hed $3(R) a3 FoT SR F6d qal
A=A ARG & o feai=an Fremasfia 7. £3.:¢ TR (a1 i denfe o)
TE THATGR TeMTaEd Wt U SshaTdH aTHTen oiid shitdl €8T, ¢.24% 04 e
eI TS A 48 AT ST Skl TSNl Hd @, WU F Tea ATHE THEG R 31eT
e TS T g FIHTvETE "G STTEN. HEL hedTd $YAT LI 3aTd hl, AT 9 FviT
heledl TR Aelifotg R feEem 3ive fehmrgae 1% BRATf-IeTe Si8ey 3ive Thidie
37 fegfidt $eie 3fae, 200 AT HAH %3 IFrdd Sohell W STHACAT SR TR F&
9 e @ i aforeiE S geef gueh i,

U SATEE ST SYLUF AT id Tathe AT AT wir= ferd e grduela sas U samt, stehant
TS T @, SRR S Uiz ATE ThREATe shel Tq0l osheeha SEH HEd quel
i FAsTavaT qreTelt HiTq ST, a1 HeTaTe MY €A are I, Tkt sfaewan werw
23(¢) ST AR T e v SR, TRETET Shdes, TR T WIUgT, SATEEdiR
SITER fAeTTameTSi=h FeT SR grvarean qraTeids Sucsy .

&. I U FeAeAT ST AT 6 TS HCIeAT THHT N ST STl 8d @, 3R
T uftea anfon /fhen careansht fmifea somard @ smrere Séer STon o = Sl Shearsmmr g
e TG T =1 qREEd eI G SATTEE sehel 401 SehaTsh! HRTavaT Isc
STfor sfekeft Hqot A0 (FTeR A SIHAGR FeU ket qHeATHRSH A0 STHATHAT 311 VT
FITRITE ) THRH TS AT hITdTa! TFhH RTgeh Ufeeamd qrarert SgH hefl Sméa.

. TRYT AEAfe%es el AT aTTe Uehe HoledT TG TGl dhaTsh! HYU 7 HHeam™, ST
AT T @, 3. HE IANA hH agT HUATHIAT qHEAT 317 el 9 JHeATIaRes el
T TR /RTATEHR G /Tl HRATS Grae HI0AT ST TR T 39
IE

o@lfmwéaﬁaﬁ,mmqﬁz—w (23) T8 T Fa=a1 ATefiog=rd, grara
T G 3T HeA T HIVIATE 0 T fesh, wrSgt, e, safi|, e R s i
yre fmfor e et svaTg HeTe FArd A9 IR,




	18e7501f3cbdff5a822421a543b6826b2dc48c9b82b7eaa80372ad92b62462e2.pdf
	18e7501f3cbdff5a822421a543b6826b2dc48c9b82b7eaa80372ad92b62462e2.pdf

